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BI.9/F. No. QA-12015/23/2021-QA-FSSAI
AR Qe GR&T Ud HI-ch HTferehRur
Food Safety and Standards Authority of India
(TTeT GREM 3R 7 AR, 2006 & Ted T T derfie Hrfeeo)
(A Statutory Authority established under the Food Safety and Standards Act,
2006)
TOTeT TR Y9IFT/Quality Assurance Division)
THSIY HeH, Pical s, 73 el - 110002
FDA Bhawan, Kotla Road, New Delhi — 110002

f&-T1@ /Dated, 30 June, 2026

3e91/Order

fawr: “go1 O Sofifed Trgde fafies, MG & s ot XE & & e H |
Subject Revocation of Suspension of “Eko Pro Engineers Prlvate Limited,
Ghaziabad”-reg

feiep 7 FdeR, 2025 & THUTUHUSNS BRI 3 P T H, AT bl U o= UTgac
fAfeS, TRRITETE(THUETHTATS TSl Vel 28/ U7 / THUETHTATS /2014) BT ferefe
STeBTe ST R XE T ST &

In continuation to FSSAI order 07"November, 2025, the suspension of M/s. Eko Pro
Engineers Private Limited, Ghaziabad (FSSAI Reglstratlon No. 28/N/FSSAI/2014) is
hereby revoked with immediate effect:

2. I8 MY HeM UEhRT & AT F ST T ST 81

This issues with the approval of Competent Authority.

Digitally signed by
SATYEN KUMAR PANDA
Date: 30-06-2026
14:38:32

Si. AT PR GST

Dr. Satyen Kumar Panda
TeIghN -
AdV| or —
A
FSSAI, New Delhi
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H PIul:
1. P WY SO~ Tgde fafies, misRmEe

2. S T R AR (FHT I3 /b TR TeT)
3. Tt STfergp TfAHRY 3iR AT rfdwr, FSSA
4. CEO, NABL, 7§ fa&ht

Copy to:

1. Eko Pro Engineers Private Limited, Ghaziabad

2. State Food Safety Commissioners (All States/UTs)

3. All Authorized Officers and Designated Officers, FSSAI
4. CEO, NABL, New Delhi

Copy for information to:

PPS to Chairperson, FSSAI (HQ), New Delhi

PS to CEO, FSSAI (HQ), New Delhi

Executive Director (CS), FSSAI, New Delhi

Director (Imports), FSSAI, New Delhi-for necessary changes in FICS portal
Regional Director, NRO, Ghaziabad

CITO FSSAI, New Delhi
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